J | TEM NO 64 COURT NO. 11 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C No(s) . 13352/ 2014

(Arising out of inmpugned final judgnment and order dated 18/11/2013

in WP No. 1302/2011 passed by the H gh Court O Judicature at

Al | ahabad, Lucknow Bench)

| NSHAD ALl Petitioner(s)
VERSUS

U. P PONER CORPORATION LTD Respondent ( s)

Date : 01/07/2015 This petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE VI KRAMAJI T SEN
HON BLE MR JUSTI CE SHI VA KI RTI SI NCH
For Petitioner(s) M. S.K Rungta S., Adv.

M<r. Prashant singh, Adv.
M. Kirti Kumar, Adv.
M. Rameshwar Prasad Goyal , Adv.

For Respondent (s)
M. Rakesh U tanthandra Upadhyay, Adv.

UPON hearing the counsel the Court nade the follow ng

ORDER
Leave granted.
( NEELAM GULATI ) (SARQJ SAINI)
COURT MASTER COURT MASTER
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